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TAR aH. Balna 
laharashtra o. 1334 

08/2029 FARE ASH 

BEFORE THENATIONAL GREEN TRIBUNA 

WESTERN ZONE BENCH, PUNE 

ORIGINAL APPLICATION NO. 88/2024(VWZ) 

SIDDHARTH AMBAJI PATIL & ANR 

PEN MUNICIPAL COUNCIL & ORS. 

under: 

Versus 

1. 

GOV 

OTARF 

....Applicant 

OF RESPONDENT NO. 4: 

Narendra H. Bafna 
Raigad 

Maharashtra 
Reg. No. 1334 

....Respondents 

OF VAHARAS 

AFFIDAVIT-IN-REPLY ON BEHALF 

I, Pravin Dnyanu Pawar, Sub Divisional Officer 

Pen, District Raigad, do hereby state on solemn affirmation as 

Ady. 

I say and submit that I have gone through the 

contents of the present Original Application, I say that I 

have gone through the relevant record maintained by 

my office and got myself conversant with the facts in 

427



relations to the subject matter raised in the Original 

Application. 

2. I say that I have been authorised by and I am filing the 

present afifidavit in reply on behalf of Respondent No. 4 

on the basis of available office record and I crave leave 

of this Hon'ble Tribunal to file a further and other 

affidavit in reply if required at appropriate time in the 

interest of justice. 

3. I submit that I deny each and every statements and 

averments made by the Applicant in the present 

Original Application against these Respondents and 

nothing in this Petition shall be deemed to have been 

admitted unless otherwise expressly accepted and/ or 

admitted by me hereinafter. 

4. I submit that it appears from the revenue record that 

land bearing Gat No. 156 having area admeasuring 
1.05.20 H. R. situating at village Ambeghar, Taluka 

Pen, District Raigad is mutated in the name of Pen 

Municipal Council. Hereto annexed and marked as 

Exhibit -1 is the copy of 7/12 extractS of said land 

bearing Gat No. 156. 
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ndra H. Batna 
d. Maharashtta 

No. 1334 

1308/2029 HARAS 

IRA 

5. I further submit that it appears from Mutation Entry No. 

2842 dated 28.06.2023 of village Ambeghar, Taluka 

Pen, District Raigad, that said land bearing Gat No. 156 

has been acquired by Pen Municipal Council for the 

Solid Waste Management. Hereto annexed and marked 

as Exhibit -2 is the copy of said Mutation Entry No. 

2842 dated 28.06.2023. 

6. I further submit that land bearing Gat No. 157 

admeasuring 0.51.00 H. R. is recorded in the name of 

Siddharth Ambaji Patil and Gat No. 158 admeasuring 

0.34.70 H. R. is recorded in the name of Vijayshree 

Siddharth Patil. Hereto annexed and marked as 

Exhibit -3(Colly.) are the copies of 7/12 extracts of 

said land bearing Gat Nos. 157 and 158. 

7. I submit that in compliance of the order dated 

30.04.2024 passed by this Honorable Tribunal, the joint 
committee has been constituted and said committee will 

independently submit its report to this Hon'ble 

Tribunal. 

429



GRRaINDIA 

I, Pravin Dnyanu Pawar, Sub Divisional Officer Pen, 

Dist Raigad, do hereby state on solemn affirmation that whatever 

stated herein above is based upon the information derived from the 

official records, which I believe to be true and correct. 

Solemnly affirmed at------

N FVE RUPEES 

This 05 day of November, 2024) 

I identify the Deponent, 
Clerk to the 

KTAR 

Drafted and Settled by : 

NendaHBata 
Raibes.Nbarashtra 

NOTARIALReNoTARIAL34 
OLI82029 
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NTINDIA 

OFM1HARAS 

VE RREES 
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X. DIJ3:0 NOTÄRI¬L 
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Pravi Bnyanu Pawar 
Sub Divisional Officer Pen 

District Raigad 

Deponent 

BEFORE ME 
NSa 

Adv. Narendra H. Bafna 
B.Co.LLB. 

NOTARY Govt. of Maharashtra 

Reg. No. 1334/2019 
C/o. Narendra Cloth Store. 
L.B.S. Marg,Pen-Raigad.-402iv. 
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RT YIHYT MG-TYH/Fuf-9/�/f s0aTf qrts /NGT WZB/Llot R0?8/2028 e.??/o4/R02% NGT WZB Pune Reference 

fya:- NATIONAL GREEN TRIBUNAL WESTERN ZONE BENCH,PUNE 
Original Application No. cc/RoR8 (wZ) 
Siddharth Ambaj Patil 

V/S 
Pen Municipal Councii &ors. 

GUR0 Hafrs fgYà ya 

--Pettioners 

HCH:- Registrar, NATIONAL GREEN TRIBUNAL WESTERN ZONE BENCH, PUNE 

--Respondents 

ZONE BENCH, PUNE U0Hs0# fi# 3o/o8/208 tsa 
Registrar, NATICONAL GREEN TRIBUNAL WESTERN 

q H T EIÍGUTOs FER 

GREEN TRIBUNAL, WESTERNZONE BENCH, PUNE 2 TYG HTUoT .feaar. TUTg urà 
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